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(d) if so, whether Government have 
lodged any protest to US Govemment in this 
regard? 

THE MINISTER OF EXTERNAL AF-
FAIRS (SHRII. K. GUJRAL): (a) No, Sir. 

(b) to (d). Does not arise, Sir. 

[ Translation] 

Inclusion of Nepali and Konkani Lan-
guages in Eighth Schedule of eonstiiU-

tion 

3743.; SHRI V. KRISHNA RAO: 
, SHRI C. P. MUDALAGIRI-

YAPPA: 
\ DR. BENGALI SINGH: 

Will the Minister of HOME AFFAIRS be 
pleased to state: 

(a) whether a demand has been made 
to include Nepali and Konkai languages in 
the Eighth Schedule of the Constitution; and 

(b) if so, the reaction of Government 
thereto? 

THE MINISTER OF STATE OF THE 
MINISTRY OF HOME AFFAIRS (SHRI 
SUBODH KANT SAHAY): (A) Yes, Sir. 

(b) The matter is under consideration. 

[Eng/ish] • 
\ 

IrregUl8rlt~ In construction of Tele-t -. 
p~~e uildlng at Kandivllll 

3744. SHRI SANAI.KW4AEWANDAL: 
Will the MiniSt;~'of COMMUNICATIONS be 
pleased to state: 

(a) whether Some serious irregularites 
ad m.~ices took place in the construe-

111_. "-

tion of the ~ivilli Telephone Exchange 

building etc. under the Bombay Mahanagar 
Telephone Nigam Limited; 

(b) if so, the nature thereof; 

(c) whether the matter was referred to 
the Central vigilance Commission for inves-
tigation, if so, the findings of the Commis-
sion; and 

(d) the action taken or proposed to be 
taken against the delinquent officials? 

THE MINISTER OF STATE OF THE 
MINISTRY OF COMMUNICATIONS (SHRI 
JANESHWAR MISHRA): (a) to (d). During 
the intensive examination of the construc-
tion of temporary telephone exchange build-
ing at Kandivilli by the Chief Technical Ex-
aminer of C.v.C., certain irregularities were 
pointed out and to examine the matter fur-
ther I certain details were called for by the 
C. V.C. The detailed information is still being 
collected and will be furnished to the C.v.C. 
soon. Further action in the matter can be 
taken after recommendations of C.V.C. are 
received. 

[ Translation] 

Roa .. .,and brk!9.!!! constructed In 
""llffi'Br under~C8i1Tral Road Fund 

3745. SHRISIMON MARANDI:Willthe 
Minister of S"'URFACriRANSPORT be 
pleased to state the number of roads and 
bridges con'structed in Santhal Pargana Sub-
division of Bihar from Central Road Fund? 

THE MINISTER OF SURFACE TRANS-
PORT (SHRI K. P. UNNIKRISHNAN): Only 
one road work, namely Trimohan-Ekchari-
Dhanura Mehgama Road, which partly falls 
in Santhal Pargana District, was sanctioned 
under the Central Road Fund, and it has 
since been completed, as intimated by the 
State Government. 




